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Statement-I11

Score and ranking of Indian airports in ACI-ASQ survey for Qtr-III (July-Sept)
2014 over Qtr-1I (April-June) 2014 on a five-point scale

Name of the Qtr-111 Qtr-11 Qtr-I (January- Difference
airport (July-Sept) (April-June) March) 2014 in rating of
2014%** 2014 Qtr-11T
CSI Rank  CSI Rank CSI Rank (2014)
over Qtr-II
(2014)
Kolkata 4.66 27 442 41 4.22 72 0.24
Jaipur 4.41 41 4.17 91 4.06 127 0.24
Ahmedabad 4.38 46 4.27 66 4.25 63 0.11
Srinagar 4.34 51 4.28 63 4.18 86 0.06
Guwahati 432 59 4.26 71 4.22 75 0.06
Chennai 4.31 60 4.3 56 4.10 114 0.01
Trivandrum 4.30 65 4.28 60 4.26 61 0.02
Pune 4.23 82 4.14 104 4.10 112 0.09
Lucknow 421 89 4.26 70 4.22 74 -0.05
Goa 4.21 91 4.15 98 4.05 131 0.06
Calicut 4.16 102 4.14 102 3.86 174 0.02
World Average 4.07 4.06 4.04 0.01
World Highest 4.98%* 4.98% 497 *
Avg of 11 Airports  4.32 4.24 4.14

* ICN - Seoul Incheon Airport
** SIN - Singapore
%% 251 airports participated in Qtr-III (2014).

Night landing facilities at airports

11728. SHRI NARENDRA KUMAR KASHYAP: Will the Minister of CIVIL
AVIATION be pleased to state:

(a) the names of the airports having facilities of landing the aeroplane at night in

the country;

TOriginal notice of the question was received in Hindi.
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(b) whether Government proposes to provide night landing facilities for the
aircrafts at certain other airports in the country; and

(c) if so, the details thereof and the steps taken or being taken by Government in
this regard?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (DR.
MAHESH SHARMA): (a) The details of airports in the country equipped with night

landing facilities are given in Statement (See below).

(b) and (c) Yes, Sir. Work for installation of equipments for night landing facilities
has already commenced at Kishangarh Airport.

Statement

List of aerodromes equipped for night operations

SL No.  Aerodrome Name ICAO Location Indicator
1. Agartala Airport VEAT
2. Ahmedabad International Airport VAAH
3. Aurangabad Airport VAAU
4. Bangaluru International Airport VOBL
5. Belgaum Airport VOBM
6. Bhavnagar Airport VABV
7. Bhubaneswar Airport VEBS
8. Birsa Munda Airport, Ranchi VERC
9. Calicut International Airport VOCL

10. Chhatrapati Shivaji International Airport, Mumbai VABB

11. Chaudhary Charan Singh Airport, Lucknow VILK

12. Chennai International Airport VOMM

13. Cochin International Airport VOCI

14. Coimbatore Airport VOCB

15. Dehradun Airport VIDN

16. Delhi International Airport VIDP

17. Dibrugarh Airport VEMN
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SL No.  Aerodrome Name ICAO Location Indicator
18. Dimapur Airport VEMR
19. Dr. Baba Saheb Ambedkar International Airport, Nagpur VANP
20. Gaya Airport VEGY
21. Guwabhati International Airport VEGT
22. Hubli Airport VOHB
23. Imphal Airport VEIM
24, Indore Airport VAID
25. Jabalpur Aiport VAIB
26. Jaipur International Airport VIIP
27. Khajuraho Airport VAKJ
28, Kolkata International Airport VECC
29. Lal Bahadur Shastri Airport, Varanasi VIBN
30. Lilabari Airport VELR
31. Madurai Airport VOMD
32, Mangalore Airport VOML
33. Mysore Airport VOMY
34, Patna Airport VEPT
35, Porbandar Airport VAPR
36. Raja Bhoj Airport, Bhopal VABP
37. Rajiv Gandhi International Airport, Shamshabad VOHS
38. Rajkot Airport VARK
39, Sri Guru Ram Das Jee International Airport, Amritsar VIAR
40. Surat Airport VASU
41. Swami Vivekananda Airport, Raipur VARP
42, Thiruvananthapuram International Airport, VOTV

43, Tiruchirappalli Airport VOTR
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SL No.  Aerodrome Name ICAO Location Indicator
44, Tirupati Airport VOTP
45. Udaipur Airport VAUD
46. Vadodara Airport VABO
47. Vijayawada Airport VOBZ

Construction of Mumbai airport

1729. SHRI P. RAJEEVE: Will the Minister of CIVIL AVIATION be pleased to

state:

(a) whether the Ministry is aware of the shortage of revenue by escalating cost of

construction of Mumbai airport and encroachment of public land;

(b) if so, the action taken by the Ministry to protect the interest of Government;

and

(c) whether Government has taken any actions on any of the official who are

responsible for the loss to State exchequer?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (DR.
MAHESH SHARMA): (a) No, Sir.

(b) and (c) Do not arise.
FDI in civil aviation sector

1730. SHRIMATI SASIKALA PUSPHA: Will the Minister of CIVIL AVIATION
be pleased to state:

(a) whether Government has any proposal to bring in Foreign Direct Investment

(FDI) into the aviation sector;
(b) if so, the details thereof; and
(c) the time by when Government is likely to take a decision in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
(DR. MAHESH SHARMA): (a) to (c) Government has already permitted different limits
of Foreign Direct Investment for different services in aviation sector. Directorate General
of Civil Aviation (DGCA) has issued Aeronautical Information Circular (AIC) 12/2013
regarding Guidelines for foreign direct investment in the civil aviation sector. Details of

FDI in aviation sector is given in the Statement (See below).



